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DEILHI LEGISLATIVE ASS:MBLY
BULLETIN PART I
(BRIZF RECORD OF 2RCOCEEDINGS3)

Monday, Novembsr 27, 2000 / Margashirsha 06, 1922 (Saka)
No : 42

1. 2.00 PM Pefore ths Quzsticn Hour cculé begin, Dr Jagdish
Mukhi enguired about his adjocurment motion notice.
Th= Chair informed that he has not acceptad th=
same as th2 matter relating to water and sewer was
already therz in ths2 agenda. On ba2ing insisted, he
agrezd to list the discussion in the next day's
agenda.

The @hair informed that in view of the Delhi
Bandh, h: has accepted tha Call Attention notice
raceived on the subject.
Eoddd bl
2e 2.16 PM QUSSTIONS GlEE T eELL G
Starred Jusstions 81, 83, 86 to 88 were askad and
orally replied. Replies to Starred Ju=stions 82,
84, 65 and 89 to 100 and Unstarred Juzstions 183
to 262 were laid on the Table of the House.

3a 3.01 2M PAPLRS LAID ON THL TABLL

Shri Yoganand Sha-stri, Minister of Food & Supplies
l2aid on the Table of the House a copy each of the
notifications dated *1.3,2000, 27.3.2000, 20.6.2000
and £8.8,2000 under the provisions of ®he Delhi
Agricultural Marketing Act 1998. “

4. 3.02 PM SPECIAL MANTICNS

Th= following members raised issues under Rule 287:-

l. 3hri fPuran Chand Yogi
2. Shri Nand Kishora Garg
3. Shri Brahm 3ingh Tanwar
4., Smt Meara Bhardwaj

S« 53hri Ram Bhaj

6. Shri Malaram Gangwal
7. Shri Mohan 3ingh Bisht
8. Shri Veer Singh

9, S5Shri T2k Chand

10.  Shri Avinash Sahani
11, Shri Bhisham Sharma

Bs 323 SENTATICN OF REPORT

Shri Mangat Ram Singhal presented to the House @&
copy of the Seventh Report of the Committee on
Private Members' Bills and Resolutions.

LEGISLAT1VE PROPOSALS
6 3424 PM INTRODUC1IICN OF BILL

Dr Narandra Nath, Minist:r of Industries moved for
l2save to introduce 'The Delhi Common Effluent T rast-
ment Plants Bill, 2000' and after having the lzave
of the House introduced the Bill,

Contd pége DY s e
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CCNSIDERATION AND PA3S3ING OF BILL

Shri Mahender Singh Sauathi, Minister of Finance moved
that 'The Delhi Sales Tax (Amendment) . Bill, 2000' be
taken into consideration. After having leave of the
House made a brief statement about the provisions of

the Bill. 7Tha following mamb:rg participated in the
discussion :- ;

Dr Jagdish Mukh i : N
Shri Nand Kishore Garg : i

Minister of Financ= replied tc the discussions.
CLAUS.:-BY-CLAUSE CCNSIDERATION
Clause 2 to 13 wer= put to votz and adopted unanimously,

Clause 1, Title and Pr=amble ware put to Vote?and :
adopted unanimously.

Minister of Finance moved that the Bill be passed,

The Bill was put to vote and passed wnacimously.
STATEMZNE BY MIN1STER '

Shri Parvez Hashmi, Minister of Bransport made a
statament régarding operation of buses during the
Bundh in Delhi, ’X

CALLING ATTLENTION

Dr Jagdish ed the attention of Minister of ;
Industries on the situation arising out of Bundh in tha
Mational Capital due to qlosure, of industrial units,

The Following wembers pocrticipated in the discussionsi-

1. 5hri Ramakant Goswami
2. 5mt Kiran Walia

Minister of Indfstri:zs repliedﬂto the discussion.

TZA BRZIAK
House: re-assenbled,
SHORT DUPRATIOM DISCUSSION

Dr-Jagdish Mukhi initiated Short Duramtion Discussion
on problem of Electricity, water and sewarage in Delhi,
The following memb:rs participated in the discussion:-

Shri Mang Kishore Garg ; . \
Shri Mukesh Sharma - ‘
Shri Bhisham Sharma

Shri Naresh Gaur ®
Bmt Msera Bhardwaj

S3hri Ramakant Goswami

Shri Sushil Chaudhary

Shri Jile Singh Chauhan

Shri Arbkinder Singh Lovely

3hri Sahab Singh Chauhan

Shri Tarvinder Singh Marwah

Shri Malaram Gangwal :
WALK-OUL BY MulMBiiR3 : The following menbers of BJP Legis-
laturs Party stagad a walk-out - :

Dr Harsh Vardhan

Shri Jzi Bhagwan

Shri Puran Chand Yogi
3hri Mohan Singh Bisht

Chi=@ Minist=r and Minist:r of 2ower r:plisd to tha
dabate, :

House adjourn:d fipte 2.00 PM on 28th Novamber 2000.

S.K. Sharma
i3?3 3ecretary



